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CENTR 	DiViINISTPJTv. TBJ'.JNAL 
GwAH.TI BENCH: 

DEET 

App1cation L.4L1 2COI 

Applcat(S) :- 
espondfant (S): - 	 'cDNV 

	

• -. ,Advoat b fo r the 4ppiicant :- T 	OI\'\A)  

the_ResPondantitYta4 (4Lketh1L4t7 

te 	f ~l L the - Raiistry 	ate 	Order of the Tribunal  

I 	 f25d.O1 
After hearLrng Mr.I.Hus$aln learned 

C. Ff 	50/•dprsie 	 1' 
counsel for the applicant and also Mr. 

Dated 	 ,K.chou&1ury learned Addl.C.G.S.C. for 

Dy, Registrar 

	

	 I respondents the application is admitted. 

Issje notice as to why the interim im 

I 	 i order as prayed for shall not be granted. 

j 	List on 8/11/2001 for further order 

	

7 4  to 	 member 

mb, 

/ 	 8.11.01 	Heard Mr I.Hussain, learned counsel 
_&-c ( 	 for the applicant. Mr A.K.Choudhury, 

learned Addl.C.G.S.c appearing for the 

( respondents is not present. 

r 	List again on 12.11.2001 for order. 

f 
Member 

I 	 pg 

I 
I 
I 
I 
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'- fl &xu4 

12.11 .01 

Enb 

Heard Mr.I.Hussain ama A>, 

learned counsel for the applicant and 

also Mr,A.l,Choudhury, lernad Addl e  
C.t.S.C #  for the respondents. 

List on 23/11/01 to enable Mr. 

A.K.Ch.oudhury, learned Counsel for res-

pondents to obtain necessary instruction. 

Plember 	. 	Vice..Chajrman 

- 	 23..01 	 Mr.A.K.Chaudhury, learned A1 

S.  

f/ 	oLLt 

141 	 j 044 
 

/ - 

c,...s,c ror the respondents has stated 

thatthe respondents authority has alraad 

issued appointment lebter to the applican. 

Sri Arvirid Rai, Jeep Oriver by the corn-
)' 

pet eri,ét authority on 1 5.11 .2001 aá indi-

cated in the communication No.16(7)17/ . 

SHc0/919dated 17..11.2001 issusdby--•.... 

the Exeeutive Eaginear, Postal tivil 

,.Djviio, 5hiilong.A.copy.'or the conifliu—. 

nication is kept in the PileIA'( SL.J- 
- -l' 	In view of the applicant is 

appointed, the application stands infrM 
ctous. 	 .. 

Accoring-ly the application is 

dismissed as infructious. 

'Member 	. 	 :•fice.aC.hairman 

bb 	 . 
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MIL 

Ouwahati 

IN THE (ThT&AL ADI1INISTRATI TRIBUNAL 
- 

GUWAHATI BENflGUWAHATX. 

(n application wide Section 19 of the Central Adminis 

trative Tribunal Act, 1985) 

ORIGINAL APPLICATION 	 /2001. 

Sri Arvind Bai 	 .... 	Applicait. 

.-Ve rsus.. 

The Union of India & Ore. 

IN DEX 

51. 
No. Particulars of per s 

1. Application with Verification 

20 	Axrn exure No.1 : 

Copy of letter dtd.23.6.99 of the 
respondent no.7 written to the 
respondent no.5. 

Re spondents. 

1 to 14 

15 

nexure No,2 : 

Copy of letter dtd.20.7.99 of the 
respondent no.5 to respondent no.7 
to proceed with the selection procedure. 16 

Jpnexure No.3 

Copy of list of eligible candidates 
sent by the Asstt. Director of 
nployment Atd.17.11.99. 	 17 

haaexare No.4 : 

Copy of Call letter dtd.21.11.2000 
of the respondent no.7. 	 18 

Mne xu re No.5 : 

Copy of the letter dtd.1,12.2000 
of the respondent no.7 written to 
the responit no.5 regarding 
selection of the appliont. 	 19 

7 	Anne xure No.6 : 

Copy of the minutes of the Selection 
Board (D.P.o.) dt.50.11.2000, 	 20 

3-1 	
contd. .2. 
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8, iinexur e No.? : 

Copy of letter dtd.29.12.2000 of the 
respondent no.5 written to the 
respondent no.3. 	 21-22 

9 • Aanexure No • 8  

Oopy.of letter dtd.30.3.2001 of the 
respondent no.5 written to the 
respondent no.6. 	 23 

10 • Apnexure No.9 : 

Copy of letter dtd.16.4.2001 of the 
respondent no.7 to the respondent No.5. 	24 

11. ALmexure No.10 : 

copy of the letter dt.19 .5. 2001 Of tile 
respondent no.5 to tie respond.t no.4 
for appzval of appointment of the  
appliOE2t. 	 25 

1 2. &ge xure No.1,1 : 

Copy of letter dt.8.6.2001 of the 	 - 
Director of Postal 3ervice (HQ) to 
the respondeat no.5. 	 26 

sine xare No . 	: 

Copy of letter dt.5.10.2001 of the 
Astt. j)irector (staff) to the 
respondent no.7 clarifying regarding, 
the status of post of driver. 	 27 

NOTIOI3 



Td C T RAL AMB IST RATIVE TB1 
GUWAHATI BEN OH: GiTLAHLT I. 

(An applie ation Under Section 19 of the Central Admini.. 

strative Tribunal ACt, 1985) 

0RIG]NAJ APPLICATION NO. 	_/2001. 

ri Arvin d Rai 	 *00 Applic at 

-Va- 

The Union of India & Ors. .. R.espondents 

DETAILS OF TBE APPLIOLT 

I. Name o ±' the ap p1 ic mt : Sri Az'vind Rai, 

3/o Sri Jang Bahadur Rai, 

0/0 LS. P&i shop, 

.ed Hills Road, 

Laitumukhrah, 

Slailong, Meghalayap 

2. Designation 	 : Driver (Selected) 

PARTICULARS OF MMESPON1T$: 

Name and designation of 	
: 

• 1) The Union of India 

the respondents. 	 through the Secretary, 

Minitxy of Conirnunications, 

Department of Post8, 

New Delhi - 110 001. 

2) The Director General, 

josts, Dak Bhaban, 

Saxisad Narg, 

New Delhi - 110 001. 
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The Chief Eagineer (C), 
/ 

postal South & East 2one, 

Bangalore, 

arnataka State. 

The Ohief Post Masterr General, 

N.E. Circle, 

Shillong - 793 001. 

The Superintending Eagineer, 
el 

Postal Civil Circle, 

Yogayog Bhaban, 

Lolkata - 700 012. 

The Superintending &iineer(c), 

E.Q., Deptt. of Posts, 

New Delhi - 110 001. 

4xeoutivo kigineer s, 

Postal Civil Division, 

ShiLlong - 793 00190 

PTICtJLAR$ OF ORDER AGA]NST WHICH APPLICATION IS MPDE :- 

This application has been made with a prayer 

for a direction to the reapondent to appoint the 

applicant as a Jeep driver who was selected after 

due selection process and Was placed at 81Jo,1 

of the merit list prepared by the selection panel 

on 30.11.2000. 

JURISDICTIoN OF MM TRIBUNAL : 
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The applicant declares that the application 

is within the jurisdiction of this lioulble 

Tribunal. 

LIMiTATIOj :- 

The applicant declares that the application 

-, is filed before this IIon'ble Tribunal within 

time limit.prescribed under Section 21 of the 

Administrative Tribunal Act, 1985. 

FACTS OP THE CASE 

4.1) 	That the applicant is a pezanent resident 

of Village 1iarampur Pamrai, P.O. Nrajpur, Dist, 

Baishali, B1iar and is presently staying at 

iL1ong for last co uple of years. 

4.2) That the applicant is having a valid 

dx'i;ing licence issued by competent authority 

and is eligible for appointment as a driver under 

any department/autiority. He also registered his  

name with the EmploymeAt Exchange, Shullong for 

suitable post of driver SO that his name may be 

forwarded to any department/authority as and 

when there is requirement of such poet. 

4.3) That the applicant states that a saiotinak 

post of driver was lying vacant for some time 

under the Executive Engineer, Postal Civil Division, 

Shillong (Respondent No.7) d as such, he vide a 

3- 
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letter dated 23.6.99 informed the Superintendng 

Engineer, Postal Civil Ciroe, Kolkata (Respondent 

No.5) about the vacency and sought for his 

permissiOn to recruit regular driver for his division 

after calling for nane8 of eligible candidates from 

the local Employment Exchange as the vehicle under 

hia was being run throut casual drivers. 

The copy of letter dated 23.6.99 of the 

respondent no.7 written to respondent no.5 

is annexed herewith as ALmexure No.1. 

/ 

	

4.4) 	That the appl ic ant stat es that thereafter 

the respondent no.5 vide a letter dated 20.7.99 

allowed the respondent no.7 to proceed with the 

selection procedure after calling for names from 

iployrnent Exchange and select persons as per 

guidelines of the deparinent. 

The copy of letter dated 20.7.99 a the 

respondent no.5 to respondent no.7 is 

annexed as 4nnexure No.2. 

	

4.5) 	That the applicant states that accordingly 

the respondent no.7 wrote to the Employment Exchange, 

hillong for fuish nnes of eligible candidates 

for the post of driveçs and accordingly the Asstt. 

Director of Employment, Divisional bnploymmt 

xcbge, Shillong sent a list of eligible candidates 

to the respondent no.?. The nne of the applicant was 



at 1Jo.10 of the aforesaid list of cididates. 

The copy of list of eligible candidates 

sent by the Asstt. Director of Employment 

dated. 17.11.99 is annexed herewith as 

.Annexure No.3. 

4.6) That the applicant state8 that thereafter 

the respondent no.7 vide a call letter dated 

21.11.2000 asked the applicant for an interview 

at Skii1long on 29.11.2000 and in the meantime the 

Interview Board was also constituted. 

The copy of call letter dtd.21.i1.2000 

of the respondent no.7 is annexed herewith 

as jinexure No.4. 

4.7) That the applicant states that in pursuance 

of the Call letter he appeared in the interview 

alongwith 8 other candidates on 29.11.2000. They ,  

also participated in written test on the same date 

as well driving test on 30.11 • 2000 conduc ted by the 

authority. After the selection process the 5eleotion 

Board noted their findings in.tbe minutes on 

30.11.2000 wherein the name of the applicant was 

at 31. No.1 of the grading list. The said minutes of 

proceeding was signed by. the Chairman as well as 

by the members present. It was stated in the minutes 

that the applicant (at si. no.1) has been fou.d 

eligible for appointment alongwith one Sri John David 

h.abi (at 61. No.2). It Was further stated that 

the minutes of the i).P .0 • will be valid Zr one 
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year w.e.f. the date of D.P.0. concluded i.e. 

on 30 • 11.2000. The reafter the re spondent no • 7 

vide a letter dated 1.12.2000 infozed the respon-

dent no.5 regarding selection of the applicant 

and requested him to issue the necessary appointment 

order. He also enclosed the copy of the minu.tes of 

the D.P.O. dated 30.11.2000 for his kind perusal. 

The copy of the letter dtd.1.12.2000 

of the respondent no.7 written to the 

respondent n0.5 is annexed herewith 

as Annexure No.5. 

The copy of the minutes of the 

Selection Board (D.P.0.) dated 

30.11.2000 is annexed herewith as 

pnere No.6. 

4.8) 	That the applic ant states that, the 

respondent no.5 instead of issuing any appointmeikt 

• 	order referred the matter to the repondent no.3 

for approval for appointment of the applic1t which 

was not required as the post in question i8 a 

sanctioned one by the Department. The respondent no.5 

also written a letter dated 30.3.2001 to the respon 

dent no.6 stating the fact that it is 	a bare necessity 

to fill up the post which is lying vact. 

The copy of letter dated 29.12.2000 

of the respondent no.5 written to 

the respondent no.3 is annexed herewith 

as Aanexure No.7.. 

•L. 
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The copy of letter dated 30.3.2001 

of the respondent no.5 written to 

the respondent no.6 is annexed herewith 

as Annex.e No.8. 

4.9) 	That the applicant states that as nothing 

was  done to ajqkjmk appoint him, the reondent no.7 

vide a letter dated 16.4.2001 stated that the post 

of Jeep Driver is sactioned post apart from ope rational 

post and there is no bar In appointing the applict. 

Moreover he also mentioned that his office is having 

a departmental veh ide without a regular driver and 

he is facing much difficulties while looking after 

civil works in 6 States. As such he reajiested the 

respondent no.5 to issue necessary appointment orders 

in favour of the applicant. 

The copy of letter dated 16.4.2001 

of the respondent no.7 to the respondit 

no • 5 is annexed herewith as Amiexure No.9. 

4.10) 	That the applicit states that thereafter 

the respondent no.5 vid e his letter dated 19.5.2001 

• 	 wrote to the respondent no.4 requesting him to convey 

the app'oval of the appointment of the applicant, at 

an early date. 

The copy of the letter dated 19.5.2001 

of the respondent no.5 to respondent 

no.4 for approval of appointment of 

applict is annexed herewith as 

'JM 	 ineure No.10. 



+ 

	

4.11) 	That the applict states that in the 

meantime several correspondences were made among 

the respondents authorities in regard to appoint-

men t of the applicant. However, he is annexing 

he row ith one such letter dated 8.6. 2001 of 

Director of Postal Services (HQ) of the Office of 

the Chief Post Master eneral, N.E. Cile, Shillong 

written to the respondent no.5 ihereby it was 

requested to finalise the appointrsat of the 

applicsnt before expixr of one year of holding 

the D.P • C. on 30 • 11 .2000. 

The copy of letter dtd.8.6.2001 

of the Director of Postal Services 

(HQ) to the respondent no.5 is annexed 

herewith as nnere No.11. 

	

4.12) 	That the applicant states that in pursuaee 

of number of correspondences, the Asstt. Director 

(Staff) of the Off ice of the Chief Post Master 

General (Respondent no.4) vide his letter dated 

5.10.2001 informed respondent no.7 that the post of 

Jeep Driver in Postal Civil Division is an operative 

post. The copy of the said letter was also forwarded 

to respondent Uo.2. 

The copy of letter dtd.5.10.2001 of 

the Astt. Director (Staff) to the 

respondent no .7 clarifying regarding 

the status of post of Driver is annexed 

herewith as Annexure No.12. 

_, 
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4.13) That the applicant states that apart 

fiom the documents/correspondences as referred and 

annexed he rewith this application, there are many 

oher inter-office correspondences as regards 

appointment of the applicant. But the applicant 

has not annexed herewith fo r the sace of brevity 

and craves the leave of this Hon 'ble Tribunal 

to pzduce the same before this Hon'b].e Court 

if so directed. 

5. GROUNDS FOR RFLflF WITH LEGAL PROVIION :- 

For that in pursuance of requisition of 

the respondent authorities, the FAmployment 

Exchge sponosred the name of fte applicant and 

he was selected by a legally constituted Se'ection 

Board and topped in the l5t of selected candidates. 

As such there should be no reason for the respondent 

authoritie8 to deny his legitimate right for being 

appointed as Jeep driver under the respondent no.?. 

For that, the post of Jeep driver was 

sanctioned and approved by the Goveinmant and 

there should be no impediment for the respondent 

authorities for appointment of the applicant to 

the post. But the respond ei t autho nt ie s are only 

making fzuitlese coirespondences without any concrete 

result. This action of the respondent awthonitie a 

are going to take away the legal right of the 

applicant for his appo lntmant which is illegal, 
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arbitraxy and in violation of principle s of 

eq.iity, good conscience and administrative 

fairness. 

For that the app]4cant was selected 

thiough due selection procedure and he topped 

the select list dated 30 • 11 • 2000, val id ity of 

which is one year and the same will expire on 

30.11.2001 . If the applicant is not appointed 

within the validity of the select li8t, then he 

will làoee his right for appointment for no fault 

of his own. As s.ch this Hon 'ble Tribunal may be 

pleased to intexere into the matter and pass 

appropriate order to appoint the applicant within 

the validity of the list. Otherwise the applicant 

shall suffer irreparable loss an d injury. 

For that on perusal of the correspondences, 

it is ample clear that they are in need of a 

regular driver but some unknown force is working 

behind to deprive the applieant of his legitimate 

right from getting appointment as driver which 

should not allowed to materialise in the interest 

of justice. 

For that the respondent no.5 is the 

appointing authority in this instant case but he 

is delaying the matter on one pretext or another 

to gain tine, so that the select list will expire 

in the meantime ad the present applicant may not 
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be appointed. This action of the respondent no.5 

is in clear violation of established niies aid 

procedure aid he has got no right to deprive the 

applicit of his legitimate right for appointment. 

This action of the respondent no.5 is against the 

principle of equity, good conscience and adminis.-. 

trative fairiess. 

 Nor that if the applicant'is not appointed 

within the period of v.idity of the, select list 

dtd. 30.11 .2001 he will lose his chance for appoint-

ment • As such this lion'ble Tn bun&. may be pleased 

to interfere and pass an interim order exteading 

the validity of the select list to protect the 

legitimate niat of the applicant in the interest 

of justice. 

For that in view of the matter the respondent8 

may be direc;ted to appoint the applicant as a driver 

iA the department for which his is entitled to. 

6i DETAILS OF REDIFS EIfiAtTSTEI) :- 

That the applicant has been approaching 

the authorities from time to time and prayed for 

his appointmait at en eaziy date and he was assured 

at through out that his case 'is being puraied and 

appointment order will be issued soOn as such he did 

not sabmit any formal representation to the authori-

ties concerned. Upon failure to get his grievances 

redressal, he has approached this lion'ble Tribunal 
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for appropriate relief. 

7' NATTERS NOT PBEVIOUY FILED OR PDING BORE ANY 

TR QOURT/ThIBUNAL : 

The applicit declares that he has not 

filed any application, writ petition or suit etc. 

regarding this matter in any court of law or 

Tribunal and no case is pending before any court. 

8. RELIEF P RAYED FOR - 

Under the facts and circumstances of the 

case as stated above, the applicant prs for 

following relief : 

That the Hon'ble Tribunal may be pleased to 

direct the respondent s to appoint the applicant as 

tleep Driver under the Executive gineer, Postal Civil 

Division, hilong (Respondt no.?) in pursuance to 

selection made by the Departhiental Promotion Committee 

vide select list dated 30.11.2000 immediately. 

That this Ho:'ble Court may be pleased to 

extd the validity of the select list dated 30.11.2000 

prepared by the Departmental. Promotion 0onmittee (vide 

inexure No.6) till the applicant is appointed as 

Jeep Driver 

 To pace any other order or orders as deemed 

fit and proper by this Hon'ble Tribunal in the 

rntexest of justice. 
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9. flTERIM RELIEF PRAYED FO :- 

In the interim, the applicant prays : 

That the Hon 'ble Tribunal may be pie ased 

to dIrect the re spon dent s to appo mt the app i Ic ant 

as jeep Driver under the Executive Eagine er, 

Postal Civil Division, jiillong (respondent no.7) 

in pursuance to selection made by the Deparnental 

promot ion Committee vide select li8t dt.30.1 I • 2000 

immediately. 

That, this Hon'ble Court may be pleaàed to 

extend the validity of the select list dated 

30.11 .2000 prepared by the Departmita]. Promotion 

Oommittee (vide Annexure No.6) till the applict 

is appomnted as Jeep Driver. 

10. DETAILS OF P0AL ORDER :- 

Postal Order No. 

Date of Isie 

Issued from 

Payable at 

11. LIST OF CL0SURES :-

As per Index. 

6G 788933 for Rs.50.00 

20.10.2001 

G.P.O., Guwahati, 

Guwabati. 

VERIFICATION.. • .14. 
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VBRIFIOAIN 

I, Sri Arvind Rai, s/o Sri Jang Bahadur' 

Rai, aged about 24 yeaz's, resid.t of 	d Hills 

Road, Laiumu1thrah, Sbillong do hereby verify' 

that the contents made in paragraphs 1, 2, 3, 49 

5, 6,7, 10 and 11 are true to my personal 

Iaiowledge and paragraphs 5,8 and 9 are believed 

• 	to be true' as leg'al advice and I have not, 

suppressed any material facts. 

Dated 

L) ' 

sigrature'of"the .plieant."' 

Q 

S 	 • 



',. 

.i. 

wo 
DPJNjT OF POETS. :: INDIA 

• • QfTJCC CF THE LXCUYIiJE ENGINEER : : ; :PQSTAL CI!IL DIiIIQN : 
'JLLON - 793OiJ 

Gat2d it hiliong thc, 

To t  

hrj R.N.fojtra 
:uP3'rintcndjng Engineer, 
Po'i'tal Clvii Circi, 
Yogayog 8havan .4th floor, 
Calcutta.' 

ub •: - 	 :ecruitrtint of driver for InspicE ion vehicio 
of this Dlv isbn. 

 

This is for your k1rci information that there 

is on Sanct,ioaed pa&'t for a dr'Fver in th13 'Divii.b'n for th 

• . .jppcctjon vehicle. At present a driver has been appointed on 

Contract '&asjs and this process is going on for he last nine 
months, 

You are tequsted kindly to recruit a regul-
drivdr for Lhis Divi'lon at the 	riit,t 	undercigned may also 

• 	.. • be Parmittdd to call for namos of eligible candidates from thc 

;a'i mplyncnt Exchange for this rërtJitment which i±* bvcr 
'ou fdpl dem' fit. 

• 	 S 	

' 	 : 	 • 	 S 

• 	
5 

Ekecutjve EnginI?cr, 
Postal Clvii DiVtSjo, 

hlllang 

4 

PI S 	 , 	

- 

S 	

, 

i 

S 	 ' 	 S 	 '' 	 • 
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•' 	•s 	 1TfW i'iTn 	. .. 
DEPAR1 MENT OF POS IS, iNDIA 	 Y 

0 

From 	Superintériding Engineer, To The Executive Engineer, 
•Postal 1 	

rc e, 	. 	Postal Civil Division, 
. 	 Shi].long. 	• 0 	 • 

No(33)98/.SE(/Cai/j1 	
Dated at th e pJuly, 1999, 

Subjcct :— Recruitment of Jeep Driver0 

In order to fill up the post of Jeep Driver pertaining 
to Postal Civil Division, Shillong, the ibstruction containec in 
letter No.3-/96-CWP dated 12.11.98 issued by the Chief Engineer 
(Civil), HQ., New Delhi (copy enclosed) sho&d be followed keeping 
in view the following data of eligibility. 

11 Name of post 	— 	Jep Driver. 	•. 	 •0 

2. Age liEnit 	 Between 18 to.27 years 

3. Qualification 	i) Middle standard pass. 
Possessing a.valld driving 
licence for. light and heavy 
Motor vahicles. 
At least 4 years driving 	. 	•100 

experience of light and heavy 
vehicles. . . . 	. 	.. 

4. Community •: 	 •• Unreserved. • 0 

N o t e : The crucIal date for determining of age limit shall 
be the last date upto which Employment Exchange J..s asked 
to nominate candidates. 1 ,  • 	

0 	 . 

• 	Interview, of the candida1es may b'e conducted, by an 
Ihcterview Board consisting.of:3 members including Sr 0  

• 	 Manager/Manager, M,M.S O , Dept. of Posts as one of the 
members 	0 	

0 	
0 

Enclo:-Q. 	 / 

	

• 	 \J 
• •0 	 Superintending tngieer, 	. .• 

• 	'. 	Postal Civil Circle, • - 1 
0 	46 	• 	 0 	 • 	 0 	Calcutta. 

• I..P.. 	 0 I 193 	5OOOpad. 



• 	NO.OIDER. •• 	• 200/99. 	 • 	. 	Dated0  

PARTICULAPS OF CANDIZATES TO BE SUBMITI'ED FOR THE POST OF 	jam Driver — 

•— 	._ 	. __e_____ • ___ .- — 	. 	. .. . 	• _ - .. 
--- 

• . s]_ S • 	$ P.egrr.No . •' N C 4. s Date of , 	 Name and 1iddress 	. . 	, Date/ 'Educational ,périence Remarks 	• 

• 	NO 	 • : Nc. 
	, Regr. 	 • 	 Year :Q 1 ifica 	an. 

* 	 . 	 • 	 .\ 

 

Of 	tiori 	• 	 S 

-. 	 • 	 • 	 • 	 - - 	 • 	 • 	 • 	 I 	 I 
• 	

.4- 	 S 	 S 	 .4 	
. 	 •t 	hJ J. J. 4...L 	 • 

"" 	
-- 	

_a.•__. 	 •. 	 S 

1 - -- -- 2--- -- - -- --3 ----------------- -- --- --- -- --------- - - 
I6G5/971 98OZ 23J97 81irimr Perry Ktetn 	 - 	 Passed Cj vxxm Drivers 3 

- 	. 	 — 
2t24/97 	coc. 	 hvi J6h1gJ3t,, WnT 	 1176 's5ed t 	 dc 
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I 	
Shri 

th_ R SAYi.E44.  R& I:! ;E Rcro4 

	

xb - 	Se1ecion ofcandidte for one post of Drier.  

; 	 Your flame has been sponsorec(by th AsSl3tant 	.. 

	

. 	r ' 	
rector of Emp1oy'na.it, ivision1 Employment Exchange, Shii long 

.. 	viQe his Meo \o. ORD-100/99 'o 98-99 &t&d SQ1l1O 	18411 .99, 
I 	

This is for your inoratiofl that an interview is 

	

t 	 : fied for selection of the candidate on 	 on 10. hours 

•H.. inthe office of theExecutive Engineer, Postl Civil Division, 

Shillorig. 

You-are--requested to attend on the above dtc nr 

You arealso rcitecl .o bring with you the qllc

ol1owin aocurnents in original and an attested COPY 01' the same. 

	

Attestation shoula be from a G-zetted Officer. 	J 

-? 	 1) Driving Licence 

xducat1on 

Age proof ,  cert1fJ.ate. 

4)xper1ence certifi cates. 

	

• 	 _____ 	V-4 

	

( A. CHAUC1UR 	3k,) 
Executiva Engineer, 	Y 

Postal Civil Division, 
:'.- 	•-:: 	.... 	 . 	 .. 	

0 •• 	 . 	 .••.. 

Shillong. 

t 
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.. 	. 	 . 	 . 
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A  
CONFIDENTIAL  

DEPARTMENT 0 POSTS 2.8 INDIA 2 

OFFICE OF THE EXECUTIVE ENGINEER :8 POSTAL CIVXL 'DIVXSIO ; 
SHILLONG 793001 

•Nô: 16(7)77/SHCD/ 	 . Dated at Shitlog the 9 0 

To9 

Shri R,,N.Moitra, 
.Superintending Engineer. 

• 	Postal Civil Circle, 
Calcutta - 12 

Sub .:- 	Recruitment of a Jeep Driver inPostal Civil 
• 	 Division 9  Shillong. 	

- 
Ref : 	 Your ieter No 16(33)98/SE(P)/CAL/796 

dated 2b.7.99 

• 	In the light of your above cited letter 9  this 
off ice has asked the nomination from the Employment ExchangeD 
Shillong, in lieu of the above'r  the Employment Exchange Shillong 
has sponsored the names of 13(thirteen)' candidate3 vide their 
letter No$100/997088-89 : dtd,18.1'l.9.9. The names of the 
candidates are given inInnexure (Copy enclosed). 

As per the mode of the recruitment furnished by 
the Manager M.M.S.,Department of Post, Guwahati under the 
Chairmanship of the Head of the office and three member. Out of 
which Shri N.Singh, Manager Mail Motor Services Guwahati was one 
of the member. . .. . 

The interview Board comprising 9f the following 
members :- 

Shri R.K.Gangopadhyay 
EE,PCD,Shillong 

Shri. Darhlira 
APMG/AcCOUfltEI 
0/0 CPMG,Shillong. 

,Shri N.Singh,Manager 
M.M.S.Guwahati. 

- As the Chairman 
of the Board. 

- Member0 

- Member. 

Shri S.11.Tariang' 	. - Member 
A0,PCD,Shilloflg. 	. 

According to the process of the reçrutment 
furnished by the Manager MMS ,Deptt.of Post Guwahati, details of 
written, oral and driving test of all the personnel has been 
carried out as per. the Annexure  

The' minutes of the recruitment of driver in 
Postal Civil Division., Shillong was., also, framed. A copy of whch 
is enclosed herewith for your perusal0 From the minutes :of the: 
recruitment df driver it can be seen that Shri Arvind .Rài' has 
been selected as the first candidates and next comes .ShriJohn 
David Thabah. The minutes of the DPC will be validfor one year 
w.e.f, the date of DPC concluded i.e. on 30oIl.2000' .:.' . . . 

You are, requested, kindly to issue necessary 
appointment in favour of the fir.t. candidates i.e. Shri Arvind 
Rai.  

A 'copy of the Tnnexure"A' and minutes of .the 
recruitment äf driver signed by all members is enclosed. herewith 
for your perusal 

Enclo ;- As above0 	. 	 • . . 0 	
• 	 Executivenineer9 

• 	 . 0 

	 . 	

CJ Postal Civil Divn,ShlllOflg. 

	

 • ' 	

• 	 :' 	 • .. 



The Postal. Civil Division, Shillong has asked 

the names of the elligble candidatec vide their. leter 

:No.16(7)77/SHCD/ 	dtd.6.10.99. In 	espon8O to this 	
the 

uployment: exchange, Shllong has cponoed the names of  

13(thirtoen) .andi6ates vide their letter No; 100/99703889 

dt.1611.99. The names of the candidtee are enclosed in the 
AnnexurCA. Out of thirteen candidates only 8(eight) cthdidate 

have appeared for the written test on 29ll.2000j but s one  

candidate has failed to appear for the intervieWs As sub among 

7(sevcn) candidateS three has qualified for the driving test 

which was held on 
candidates, two candicates has found elligibl(v. for recruitmeflt 

Their 

sri Arvind_Ra i. 

sioli&habah 

This minutes of D.P.C. will be valid for one 

• year with effect from the date of D.P.00 concluded i.e. on 

3O -.  

• ( 
ROKOGA 	HYAY .)• 	S .  

Chairman of the 
Board0 

DPRMLXR1) 
Member. 

.SINGH ) 

	
( S.hTARIANG 

Member. 
	 Member. 
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DEPARTMENT OF POSTS !NDIA' 
• 	: 	 .. 

l'rom uperintending Enginear, A TO The Chief Engineer (C) '  -• 
P00tal CiVjl Circ1e 	 Postal South & East Zn 
Ca3cutta, 	 anga1oze4 • 	 F  

412 

, 

N 16(3 3 )/96/sE4P)1Ca1/r3c Datedat 	2_9 t1226006 

t 	 Subjct 	RGcrjtrnent of Jeop D'or 	C  
or the Pocta3. Ctvt. z1 

JN A1Ej1•t 	 ' 	Shi1Oflge 	 r 	 .. 

I ' 	 . 	• 	. 	• 	¶•- 	
,. 	 ... 	 • 	, 	. 	 • 	.-• 	 ; 	... 	 • 

I 	 /SA4t-CP 	 I 

I 	 One poet of, Jeep Driver was crocitc 
) 	 Postal Civil Divjaon 0  ShiUong j., 'tide Depiof Potc, 

ew Do3his letter No0 246/89PE X cated 2.369O 
(copy enclosed) and ifretained upto 31.32001 vkI a 	a, 

I 	• 	 S.E. , P6ta1. Civ1 Cjrc1r, Calcutta°s 1cT'o roe 	 j 'I 

	

	16(9)/96/SE(P)/C1/796, dated 400.2bGO. The abovc 
post of Jeep Driver ws manned. by a caQual 1eop 
var 0  but he oft the jOb 	 i Q Nect the szvce o a 

'I 	 Drivet was ut41iscd through the Con..ractor to rtzn 
the vechile f rom I1ay 0  1998 and he is still cortthu.tng0 

, 

	

in ti-is is con1oct1on 0  it may be ment.oned 	I I 

that Postal Civil Dn. ShiLLong D  covers the 8tdte 
of Arwiachal Pradesh Q  Mgha1aya Waga1ard, Manipur 
Tripira and Mizoran and aupervi3e the p6ta1  
a vast jurisdiction under the ?aid Division A 
regtl&ar Jeep Driver is essentiiUy rsquirod to bo 
reqruited or runnincj the Govt voch.tle throghout 
the distubed areas of above SLates also to terminate 
the eevices of hired Jeep Driver engaged on contract 
basis so as to avoid future acministrative proble.ns0 r I 	 I 

The Ex. Engineer 1  Postal Civil Dn, Shillong 
requested for recruitment of regular Jeep Driver or 
his Division vide his letter No. 16(7)/77/$HPCD/3O2 

7' 

	

	6t. 23.6.99. In view of dire necessity to have a 
regular driver to drive the Jeep in disturbed areas 
under the ove Dn. the x. Engineer was advisea 	4 to ­ l3rOvesththe case of recruitment of Jeep Di.ver 	/ 4 

sx. ENGI vide this office lettei No. 16(33)/98/SE(P)/Ca1/796 Q  
/ 

 
At 20,7.99. Th Ex. Engineer, has taken intervie 

Jeep Driver from the candidates sponsore1 from the - 
\Joca1 Employment Exchange and one Shri Arvind l7tai 

as co 	 found qualified by the'Solection l3oard for the 
post Of Jeep Driver. The interview papers are sent 

S Ao/AO 	herewith for your perusal0 

I 	 Urder the circumstances ..it' i.s proposed to A 

	

	 kindly ,  convey your approval for appointment of a regular 
Jeep Drier out of the Select list0 

lIc 	
t 	 - 

(RN. MAIrRA) 
Superintonding Engineer 

IW/I 121/iti. 99/B I)i 	 Postal Civil Circle 0Calcutta 9  

£ 	
P.T,O. 

I 	
C 



qY 
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/ c 	 DEPARTMENT OF POSTS, INDIA 	\'\1 

•:., 

	

From superntending Engineer, 	To The superi.nten&tng 	 ee .  

L 	Postal Ctvi3 Circle, 	 IDOL'/Dak Bhawan/ 	 1 

t OgayOg Bhawan, 	 New lDelh.t-11O 
 

i. 	'.:'I(O1kata7OOO.12. 	. 	 . . 	 . . 	 . 	 : :. • 
.:. 	

• 	 • 	 . - ... 
.:::. 	..:.,.i 	' 

	

\ 	 f 	 I 

I ' Nu.t6(33)/96/SE(P)/Ca1/32- 	Datedat  

t 	- 	
tq 	 Fr  

J. 	
Subject: ReCrttmeflt Q Jeep DriVer , 

-% 

: 	 - 	

or the Pos.a1 Civil. DiVfl.a  

. . 	 .••: 	 . 	•,z:' 	
..: '. .• • 	 • . .. 	 .... 	 . 	 ' 	

ShiilOñg. 	• 	 '. 	 . 	
Y 	 . . 

:' 	..... ... 	 .•.. 	 .. 	
: 	•. 	• 	 .. 	 . 	 . 	 .. 

Ret: your office eridorsemnt 

	

- 	 No.3-'15j99/CWP dt. 9.1.2OO]. 

The post of Jeep Driver for Postal Civil Dn. 9  ShillOng 

was creted by Deptt. of POst New DoThi's No.2.16/99"PE I 
dt. 21.6.90 (copy enclosed)'and was retained from time to time, 

	

by tha S.E., PCC. Kolkata. 	
v 

In this connectiOn, it is pointed cut thLt the juricdictiofl 
:Vofposts1. Civil Dn.. Sh±llOng, is whole of $tatesOf Arunacha1,:.:, 

radesh# i1eghalaya. tagalanc1, 14anpur. Tripura an Mizorarn, :The 

said Division supervise all the pOstal. civil works of the abOve 

states. In view of this a Driver on contract basis ,waa engaged 

since j998. 

Due to clisturbcd aess wider his jurisdictiOn, the 
ExeCUtiv 

V  ngineer. PcD, SljillOnQ. requested this ofrice or recruitment of 

regular Jeep Driver or his t)iv.LEiofl vide his let.er o.l6(7)/77/ 

HPcD/3O2 dt. 2.6.99 which was a dire necesEity to run the 

departmental vehicle. The Executive EnQineer WdS accordingly 

advised to undertake the prOces of recruitment of Jeep brivit  
this ofice.i.etter.NQ.16(33)/98/(P)/C/.796 dt.. 20.7,9, 

.., 

The Executive Engineer, accordingly.. has taken.,intervieW Of. .Jeep 

Q\yDriver .roiit the ceindidates.spQnsbred from the. Local Emp1Oymnt  

Exchange and one Shri.Arvin4 1ai wa found qualified by. the 
Selection Board for post of 	Driver, copy of the 'intervie!l.  
PaPerS are sent herewith for your perusal. 

Considering the circumstances stated bove, it can be - 

JiZf erred that the post of Driver in the P.C.D.. Shillong. was 
V 

bare necessity and also not vertually lying vactnt. In view 
/26f th.t8 and since all the required formalities, have. en observed 

permi38iOn to issue appointment order.fOrthè abOve.pO5tOfDriVer. i. 
V 	may kindly be conveyed. 	 I 	

V 

(A • 1(. SH 1,ACH1YA) ..... 

SUperintendiflg.Eflgiflr; 
,. 

: 	The ExCUU'e 
Engineer, PQStal civil nn.,shillong.. .. 

.'• 	 •' 

(A.K. 
•S)I'/I.- 124/Pig. 99/B DL14.ó.2001) Rinku ) 1 riner 7.001) pd 	. 	

superitend..ngflgifleer.... 
; 

~, 

I-P 
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A.? 	 DEPARTMENT OF POSTS: iDIA: 

•FFICE OF THE EXECUTIVE ENGINEER: POSTAL CIVIL DIVISION: 

SH!LLONG-793001•. 

No 16(7) 77/SHCD/i 	 Dated at Shiltongthe,j( /04/2001 
To 

ShiAKhattacharya 
Supetintending Engineer(C) 
Postal Civil arcie,' 
Yogayog Phavan 4th  floor; 
Ko1kta - 700012 

Sub: - 	Recruitment of a Jeep Driver in Postal Civl Division, Shillong 
Ref - : 	1)Thisoffice lelterNo.16 (7) 77/SHCD/1300 dtd. 27.03.2001 	/ 

/ 
2) Your No. 16(33)196/SE (P)/CA1J372 dtd 30.3.2001addressed to 

SE (1-IQ) Dak Bhavan, New Delhi and copy endorsed to this office. 

In connection with the above mentioned subject. 1 = enclosinj herewith the 
Xerox copy of the 1Vdnistiy of Conuiumicatiou, Dept. Of Pbst, Govt. of India's No: 60-29/9-SP9-
I(art-ll) dtd..06.012001. from ADC(SPN) New Delhi ñbott the filling of the vacant post by direct 

recruitment which is self explanatory. 	 - 

It ciin beseen from the DOP's order dtd.6.2.2001 (latest order) that 25 % vacancies can 
be filled up now. It is mentioned that the post of a Jeep Driver was sanctioned originally long back and 
year wise retention of post is being made from your offlce i'n time to time. Considering the above 
order i.e. reduction of employment at the rate of 25% of the sanctioned staff can be appointecl/çngaged. 
After taking the effect of the order it comes to 0.25 nos. which is practically not possible and may be 
considered as 1.0. Therefore appointment offer in favour of Ski Arvind Rai who is found qualified in 
the Selection Board and sponsored by the Local Employment Exchange, Shihlong may please be issued 
at an earlydate. 

It is further mentioned that Shri Arvind Rai belong to a backward class Community 
recognized under Govt. of India, Minisiry of Welfare issued by Deputy Commissioner/AssiDeputy 
Commissioner,Sub-Divisional Magistrate East Khasi Hills District Shullong(attested xeroc copy is 
enclosed) for your perusal. 

It is needless to mention that this oflice is having a dept vehicle (Maruti Gypsy) and 
looking alter the development wOrk of Postal Civil.Work in.6 states of N.E.Circle vi. Meghalaya, 
Nagaland, Arunachal Pradesh, Manipur, Mizorain and Tripurt Without a regular driver it is very 
difficult for the undersigned to continue the supervision work of all the Postal works in the abàve 6 
states. 

It is also mentioned that Jeep driver comes under operational post only. 

Under, the circumstances stated in above, you are requcated to issue necessary 
appointment offer in favour of Shri Arvind Rai for the post of a Jeep driver in Postal Civil Division, 
Shillong. 	 S  
Enclo: - 	As above. 

Executive gineer, 
POStal civg Dvisio 

Shifiong 

Copy to:- 	S 	 . 	

• 	 : 	 . 

1. The Superintencling Engineer (H.Qrt) P. O.P,, Dak Bliavan, New Delhi 700001 alongwith the 
xerox copy of th above DOP's ordei dtd.6.2.2001 forinformation and inunediate necessaijyactión. 

. 	- As above. 	 . 	. 	 . 	. 

• 	. 	 . ExetivelLineer, 

1 
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1 	 DEPARTMENT OF POSTS, INDA 

' 	 kr1 
prom $parintendirg Ençtneer 	To 	 p¼)atna3ter eerai 

. 	: Pcsta Civil ir1e 	. . 	0 • 	 Circ1a 	.•. 	 . : 	 • 	 . 

\ Yogayoc BhaVart, 36 	 Shillong. 
1venue (4th floo)b 

,I(olata1c.700012 o 	 Daledal 	 4001 _ 

Subject 	iuitment of jeei, Drv3r - 
for the Postal Civil Dviion 
ShillOkig. 	

/ 

The post of Thep Driiet for Postal 
'Civil Division, 6htllong # was created vide Dptt. 
o Posts, ew Delhi ° s letter Jo, 2c!i6/89P5 X, 	/ 
dated 21.690 After creation of the ost 0  tha 
said post was nianrted by either casual. labour Driver' or 
a Driver engaged through the Contractors and the 
ay3tern is still continuing. 

he Executive Engineer s  Postal Civil Dn 
S 

	

	$hillong is rea?in hard for recruitment o. rsgular  
Dr.ver in view of necessity to have a regular Driver 
to diiie the vechile in the disturbed areas covering 
the States of Meghalaya, Nagaland !1aniput Mizorai 
Tripura to The Executive 2ngineer is retuirec1 to 
supervise the Postal works. 'scattered thrgughout the 
above'statesz.  

Considering the dertand of the Executive 
• 	PV' Engineer, interview of the Drivers 'aponsord. fro° .' 
c i, 	the Local Employment Exchange was arranged and ore 

• 	y" 	Shri Arvind Rai was found qualified by•thé. S&sctiou 
Board for the post of seep Driver. 

• 	 : Under the circumstances stated abov 0 , you 
' 1 IEEX. ENG; 	are requoato'l to kindly examine and convey your 

Pt " 	 approv4 or appoi'trent of 8hri Arvind Rai for he 
post of 7eeDriverof Postal Civil Dn, 9  Shillong. 	S  

An early action in the ratter is requested. 

The copy of the Inerview papers are enclosed. 

Enclo z As stated. 	(A.K. Bhatachaya) 
Superintending Engineer s  

• •• 	 S 	 S 	

S 	
Postal Civil CircleD 	'. S 

BC 	 /" Kolkata. 
• 	 Copy to the Ex. Engineer, Postal Civil Division s  

tillOflg, for information. 

jC1 	 superintendfng Engineer. 

--- 

SI)I'/I.- 24/i. 99/13 1)1. 14.6.200() Rinku Printers 7.00() ptd 	 S 	 s  S 	•• 	' 	S 



DEPARTMENT OF POSTS 
•, OFFiCE OF THE CI4JEF POSTMASTER GENERAJ,:N.E.CJ.RC1:SJJf,LONG 

• No. Stafiul3-37/2000 	 Dated Shullong, the 8-6-2001 

To 

Shri A.K. Bhattacharjee, 	 V-Q 
Superintending Engineer (C), 	 . 	

. 

Postal Civil Circle. 
 

S 	 S 	

••••... ... S Kolkata. 

Sub: 	Appointment of driver to Executive Engineer(Civil), Shillong. 

Kindly refer to the E.E. (Civil), Shillong's ietteF No. 16(77)/SI-lCD! 
• 197 dated 31--2001 regarding regular appointment of driier for E.E. (CMl) 
• Shiliong. As. you are the appointing authority, you are requested to finalise the 
• regular appointment as stared above. 

The 1PC in this regard was held on 30-11-2000. Therefore, it is 
necessary to finalise the case before the expiry of one year after the date of holding 
the DPC. Your immediate necessary action is solicited. 

(LALUN 
Director of Postal Services(Hq) 

Copy to :- • 	 • 

YfIEecutive Engineer (Civil), Postal Civil Division, Shillong for 
informaLion. 

• 	 \~ 
\\L 

T :c' 

lie  
. I 

--5- 
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. 	. 	 . 	.. 	 . 	

.... 	 . 	. 	. 	. 	 .. 	 . 

NOuStdf/1337/2QQ 	
. . 	

Led at Shi11on, the 5th Oct'2001. 
. 	',•[•-. 	

-I 	 . 	 . 	. 

,.  

	

. 	. 	
/•rh 	

.
1:44cut ive k3icj1n&, 	. 	. . 	. 	

. ;• 

	

. 	
\/ POStj CivU  

	

. 	Shi.Uong. 	 . 	. 

	

. . . Sub 
	

Ll&Ci'Uitjfleflt of a Jeip DJ?IVGZ' i(I Postal Civil Divj 
Rfz 	

: • 
• Yot 	t'o.l6(7)/n/SucI/oaI 	d.199Op1. I . 	 ••. 

:. . 	 • . 	 • 

i 	 I 	' t - I 	
hVQ 	 d1rcCted t intat that the/post of a'Jeep Driver n Iosta1. Cv1 D.visi 	is an operative post.' In thi$àonnectjon this Off ice letter 
maY be refez,recj to, 

Asstt. Director (Staff) 
For Chief Po5taster General, / 	

N. E. Clrdje, Shillon9. 
°pyto: 

	

• 	 - • 
	.:- 	- 	 "r.. 

r 
/ 	

Tho SuperjnfldThg Engin,, Pcistal Civil Circjo KoJ.kata for Information.  

Sj • 	-. 	
For Chief Postmaster General, 

U. E. Circle, $hillong.'' 
7 	 •' 	

•" 
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